%

p=

/ myself, my spouse and dependants*;

Datalls of movable assets

2
®

given)

Yaan?gg'ﬂi‘

2025

SrdEREREE

Titendya K fa V‘d‘g 2 SON/aughter/wife of Lae Sadhehida Mand Q!'ﬁ'ﬁ
1ged.....2.6..... W
service and presently working as . Bihar. vidhawn. 54}3“ Aﬁsmb\g

give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

years,

belonging to

{Assets In joint name Indicating the extent of joint ownership will also have to be

5re
Nao.

Description

“Self

Spouse

Name(S)

Dependant-1

Names

Dependant-2
Name

Dependant-3
Etc. Name

0

Cash

1 A32

55,000

20000

g,000

50,000

()

Depasits In
Banks, Financial
Institutions And
Non-Banking
Financial
Companies

(i)

Bonds,

Debentures and

Shares in
companies

(v}

Other financlal
institutions,
NSS, Postal
Savings, LIC
Policies, etc

LIc
15,542

)

Mator Vehicles
(detalls of
make, etc.)

Motern
Qz e\e

{vi)

Jewellery (glve
details of
weight and
value)

LS

65 g

15

169m

oM

(vil)

Other assets,
such as values
of claims /
interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companles should be given.
* Dependant here means a person subrstantially dependent on the income of the

employee,

~remdom Koy, fandtf”




B.  Detajls of Immovable assets

[Note: Prc;ﬁé&ies in joint pwnership indicating the extent of joint cwnership will
also have Lo be indicated]

Sr. Description | Seif [ Spoust | Dependant-1 | Dependant-2 | Dependant-3
Na. Nama(S5) Name Name Etc. Nama
() A%ricuitur?I }Lan{i 1% 4
' - Location{s) AXery "
- Survey number(s)  |Puoda Katar | N N N
- Extent (Total B KM
measurement)

-Current market value
(1) | Non-Agricultural Land
- Location(s) . i o

- Survey number(s) | N\ | N N N AARE
- Extent (Total
measurement)
-Current market value

(i) | Bulldings (Commercial
and residential)
Location(s} "
-Sumeyfoor pgq [ NIV |0 M| MR
- Extent (Toral
measurement)

- Current market
valug

(iv) :;uses [ Apartments, Hew su»
- Location(s) Restid  ene
- Survey /door damad N\
number(s) ™
- Extent (Total
measurement)

- Current market
value

(vj Others (such as Sk g e ' N "
interest In property) N | N ' DLW A o (R N

(2) 1 glve hersin below the details of my liabilities / overdues to public financial

institutions and government dues:-
[Note : Please glve separate detalls for each item)

Sr. | Deseription T HName & address of Bank / Amount outstanding as
Neo. : Financlal Ingtitutions(s) / T FmR—

Department ()

a) | (i) Loans from Banks NI\ MNiy

(I} Loans from financial
institutions

(il) Government Dues:
{a) dues to departments
dealing with government NG
‘accommadation

(b) dues to departments .
dealing with supply of N N
water el ' i
| (£} dues to departments
dealing with supply of
electricity

r’jﬂ'\w’ﬂx Ky Oq'v\d‘ﬁ/




i
——
—

(d} dues to departments N3 ‘
dealing with telephones
(e} dues to departments
dealing with government t P

transport {Inciuding N N
aircraft and helicopters)

{f) Other dues, If any ' 0, 060 ' NN

{b} (1) Income Tax including
surcharge [Also indicate
the assessment year upto » )
which Income Tax Return | ‘N‘\ N !
filed. Glve also Permanent
Aceount Number (PAN}]

(i) Wealth Tax [Also
Indicate the assessment oy H
year upto which Wealth N el
Tax return filed, ] ‘ ' 32 — ——
(I} Sales Tax [Only in . " ‘
case of proprietary BN N
business] - '
(iv) Property Tax _ & o0d N1

€.  Fersounal Detajl
GPF/CPF/PRAN No. PTe / ELh: 55

Gender - ™M (M/F)

Date of Birth - o [X [t 2713 T€]8 | wommmw
Class/Group - [ e
Cadre " [r%msw Bl ediclarive Assumtiy Sectadanpl-

(Full Name e.q. B.A.S.-Blhar Administrative Service,
B.5.5.- Blhar Secretariat Service ete.)

Home District 3 Bb\aﬂ'ﬂﬂbw‘f

I hereby declare that the above details are true to the best of my
knowledge and belief.

signature I SNAZX, hery P‘*M%

- Name of Employee: Tr%RM’T‘J\. X, ‘4
Place:. ... ?C\”‘r"\ot Designation LJW“*? }S\ZFWU‘/&_‘ =
~ (o r
Date:. A\.1D2..2.02 € Department: %’\V\P\"’ Adhan. Mandal 13 Wﬂﬁ/
Note: Please sign each page of the declaration. Asset declaration form

must ba in A4 size white paper with computer typed (single side)
in prescribed format.

o v Fandey”



